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SUPREMECOURTOF I NDI A
RECORD OF PROCEEDI NGS

Criminal Appeal No(s).775/2007
ANUP LAL YADAV AND ANR Appel | ant ('s)
VERSUS
STATE OF BI HAR Respondent ( s)
(with appln. (s) for permission to bring additional docunents and
of fice report)

WTH
Crl.A No. 1163/2007

Date : 24/09/2014 This appeal was called on for hearing today.

CORAM : HON BLE MRS. JUSTI CE RANJANA PRAKASH DESAI
HON BLE MR JUSTI CE N. V. RAVANA

For Appell ant(s)
T. Mahi pal , Adv.

M

M. Prem Sunder Jha, Adv.
For Respondent (s) M. CGopal Singh, Adv.

Ms. Prerna Singh, Adv.

UPON hearing the counsel the Court nade the follow ng

ORDER
Heari ng concl uded.
Judgnent reserved.
(Gul shan Kumar Arora) (I'ndu Pokhriyal)
Court Master Court Master

Signature Not Verified

Digitally signed by
Gul shan Kumar Arora
Date: 2014.09. 27
13:14: 32 I ST
Reason:



